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COMMfITEE ON PRIVATE MEMBERS' BILLS AND 
RESOLUI'IONS 

(~Lot SIMa) 

SIXlY -FOURTH REPORT 

(Pl¥s~nl~d on 24-8-1983) 

Os behalf of the Committee on Private Members' Bills and Resolutions, I, 
ha"'inl been authorised by the Committee to present the Repon on their behalf, 
present this Sixty-fourth Repon. 

2. The Committee met on 22 August. 1983 for classification and allocation 
of time for discussion of BiDs (vide Appendix) under clauses (b) aDd (c) 
of Rule 294 ( 1) of the Rules of Procedure. 

Clo&sifjcaliofl and allocation of lim~ 10 Bms 

3. The Committee considered classification and allocation of time for 
discussion of Bills specified in the Appendix. 

4. After considerin2 all aspects of the Bills, the Committee recommend 
that (i) the Reservation of Posts for Women in Government Services Bill, 1983, 
by Shrimati GeeIlMukherjee, (ii) the Constitution (Amendment) BiU, 1983 
(Substitution of article 324 etc.) by Shri H. N. Bahuguna and (iii) the Cons-
titution (A.mendment) BiD, 1983 (Amendment of t1I1icie 98, elc.) by Dr. A. U. 
Azmi be placed in category 'A' and the remaining 2 Bills be placed in category 
'8'. The Committee recommend allocation of time fOJ each of the Bills as 
shown in column S of the Appendix. 

Recommendtltion 

S. The Committee recommend that the classification aDd allocation of time 
to Bills by the Committee. as shown in the Appendix, be' agreed to by the 
House. 
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Acting C1uIi,.",." 
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81. 
No. 

Name of 1M Bill and the 
Member-iJl-charge 

Bill No. 

I. The Prohibition on Children's 61 of IgIl3 
EmpJovment Bill, IgIl3 by Sbri 
K. Lakkappa. 

II. The R.cJcrvation of Posts for Womm 60 of IgIl3 
in Government Services Bill, IgSg by 
Shrimati Geeta Mukherjee. 

3. The Constitution (Amendment) Bill, 811 of 1983 
1983 (~ qf &vmlh Sdwluk) 
by Shri Chitla Basu. 

4- The Constitution (Amendment) Bill, 88 of 1983 
1!)II3 (Substitutitm of artide 3114 etc.) by 
Sbri H.N. Bahuguna. 

~. Thr- CoDltitution IAmf'l1dment) Bill, 119 of 1!)8:: 
1983 (~ of IITlicu gO, ele.) by 
Dr. A.t.'. Azmi. 
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